
Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan, Forest Complex ll Silk Factory Road
Transport Nagar, Jammu, 180 006 ll Rajbagh' Srinagar' 190 008

Tel -0191-2476927; mail' membe6ecrebryikspcb@gmailcom

The Consuttant (Judiciat)
Hon'bte NationaI Green Tribunat (P.B)

New Delhi.

No. rKpcc/NGrltsrlrr{)qSS-- L,t6 ot.6d-os-zoz+.

Sub: -Compl,iance Report of Hon'ble NGT Order Dated 12-04-2024 in O.A

g6ot2o24 entitted "Fetting ol 234 trees on century otd cottege

campus distresses many in Kashmir"

Ref.: Hon'bte Nationat Green TribunaI order dated 12-04-2024.

Sir,

ln comptiance to Hon'ble Nationat Green Tribuna[ order dated

12-04-2024 in o.A 360/2024 entitted "Fetting of 234 trees on century old

cotlege campus distresses many in Kashmir", kindty find enctosed the

Comptiance Report of J&K Pottution ControI Committee.

It is requested that the comptiance Report may kindty be taken on record

and ptace before the Hon'bte NGT for consideration.

Yours faithfuttY,

Enct: (As above).

Copy to the: -

ek)^Pl(t'^r^t-
(GhansFZm'Singh) JKAS

MemberSecretary 6.5 4

1 Sh. G.M. Kawoosa, Additionat Standing Counsel for J&K Govt' in Hon'ble

NGT matters in New Dethi, for information and necessary action' This is

in reference to Govt. of J&K Order No. 8495-JK(LD) ot 2022 Dated 1 2-10-

2022.
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

Originat Apptication No. 350/2024

ln the case ot News item titted "Fetting ol 234 trees on

century-otd cotlege campus distresses many in

Kashmir" appearing in The Hindu dated 22-03-

2024.

The Hon'bte National Green Tribunat, New Dethi vide its dated 12-04-2024 in

OA No. 360/2024 in the case titted "Fetting of 234 trees on century,otd cottege

campus distresses many in Kashmir had issued fotLowing directions, operative

part of which reads as under: -

"On advance notice, rcporton behalf of the l&K PCC has been tiled, but
itcloes not clearlydisclose the extent ot trees which have been cut and
the details ot permission fot cutting otl the trees and the status of
compensatory plantation, if any.

Learned counsel appearing tor Respondent No. 7 and 4 have sought
fou weeks'time to file the rcsponse.

Mr. Ghansham Singh, Membet Secretary, J&K PCC appears for
Respondent No, 2 and has sought four weeks' time to tile lresh report
with allthe relevant particularc".

ln comptiance to the aforesaid directions ol the Hon'bte NGT New Delhi

dated 72-04-2024 a fresh report was obtained from RegionaL Director, J&K

Pottution Controt Committee, Kashmir and aLso from the Principat of ShriAmar

Singh Cotlege, Srinagar.

96t Page 1of4

13



The Regionat Director, PCC, Kashmir furnished a fresh report vide his

N0. PCC/RDK/PS/20241272-273 dated 22-04-2024 (Copy enclosed as

Annexute'A'r. As per the report ol Regionat Director, J&K PoLtution Controt

Committee, Kashmir, these poplar trees were ptanted in the year 19& in the

cottege campus and these trees were grown otd and were posing threat to life

and property. The cottege administration was receiving regutar comptaints from

the residents of surrounding areas ot the coLtege and accordingty, took up the

matter with Sociat Forestry Department in 2018-19 for numbering of the trees

and the same were thereafter put to open auction by the J&K State Forest

Corporation vide open auction Notice No.499-510/ GGM/N/SFC/S dated 29-

05-2019. Rep0rtedty, the bidding process was hampered due to the [ockdown

as a resutt ol outbreak of COVID-19 pandemic.

Thereafter, the cottege administration atso received comptaints from the

teaching facutty and students about the itt elfects of pottens lrom poplar trees

and danger posed by these trees in the cottege campus. Pursuant to this, the

cotlege administration again took into the matter with Sociat Forestry

Department for their expert advice and fresh assessment in terms of the health

of the trees in the campus. The Sociat Forestry Department tisted 234 trees for

auction that inctudes good number of Russian poptar / Robina and Wiltow trees

and marked the tree trunks for auction and also inctuded the trees marked

eartier by the Sociat Forestry Department for auction in the year 2019.

The auction process was undertaken by the J&K Forest Devetopment

Corporation afterthe cottege Management obtained authorization / permission

from the Higher Education Department. The auction was conducted on 12-2-

e&kl*
Page 2 of 4
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2024 by the J&K Forest Devetopment Corporation alter futfitting the codal

formatities and fottowing proper procedure and by the date ol reporting 160

poplar trees out of 182 number have been retted / removed. The cottege

administration has undertaken a massive ptantation of 500 Cedar trees in

cottaboration with Sociat Forestry Department. TotaL 234 trees were put to

auction, out of which 182 trees were poptar trees. Out of 182 marked trees 160

tress have been removed and the remaining trees are standing.

The Principat of Shri Amar Singh Coltege, Srinagar has atso furnished a

report vide his No. ASC/Edu/241877 daled 20-04-2024 loopy enclosed as

Annexurc'B'). As per the report of Principat Shri Amar Singh Cottege, Srinagar

that during 2014 ftoods in Kashmir, the institution remained submerged in water

for a tong duration of time and the detuge not onty damaged the infrastructure,

but atso weakened the trees severatty. That community members residing in the

vicinity of the colLege expressed concern about the potentiaI threat caused by

these aged trees, who atso projected their grievance before the District

Administration and atso L.G. Grievance Portat regarding the health related

probtems caused by the poLtan seeds from the poptar trees.

That typicatty a poptar tree has tittle span ol around 50 years and the

poptar on the venue had atready crossed 60 years as the trees were ptanted in

1964. That majority ot these trees were hottow at the roots and withered at the

top and could have caused any catastrophic situation as they were in both sides

of main watking path from gate to heritage building. That understating the

security of 4000 students and staff o, the cottege, the process was initiated. Out

of 182 poptar trees put to auction, around 160 trees have been fetted and the

process is going on.

'*w"-u Page 3 of 4
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The Principatof the cottege further reported that the cottege campus has

more than 30 Chinar trees and large number of young Pinus and other trees.

That on 8th Aprit 2024 cotlege conducted a massive ptantation of 500 Cedar and

other plants on 36 Acre campus of Shri Amar Singh Cottege with the

cooperation of the Forest department and as a part of green campus cottege

has created 5 independent micro forest ctusters as aeriation tungs. The cottege

administration reptaced the wind prone species of poptar with wind resistant

species. Hence necessary report atong with retevant documents is submitted.

It is therefore, requested that comptiance report may kindty be taken on record

and ptaced before the Hon'bte NationatGreen TribunaIfor consideration ptease.

,.r'"#ffi*
J&K Pottution ControI Committee

Page 4 of 4
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Kashmir
COMMITEE

><><

No:- pcc/RDK/pslroror..J.] l' fl] 9 Datecr:- S..?-o+-zo:q

Sub.iect:- Hon'ble NGT Matter in re Ne\.vs iterns appearing in the Hindu dated 23-
03'2A24 in OA No. 360/2024 entitled 'Felfing of :f + trees on centurl, olei
college campus distressed many in Kashrnir,.

Ref-erence:- JKPCC/NGTI34/OA360130 96-97 dated I 5-04-?024.

Sir,
Kindly find enciosed herewith tlre cornprehensive report sought witir

complete factual details alongrvith geo tagged photographs and the reply of the
Principal Amar Singh college Cogii Bagh Srinagar fbr infourration and necessar:l,action. ---- r

Member Secretary
JK Pollution Contreil Committee
Jammu.

Encl:- (AA)
Copy to the:-

I " PA to Chairman JKFCC lor

Yours faithfully

inlbrrnation ol' Chairm*n.

: f.i:Il

$ LiFE
!i:i$lrc lo,ffiw

PCCt
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Cs$nrPJr$nsivs {silul't rqsprdins th}-qr*,ttsr"',I{ervs itq{$s arr}earixq,,in the,I{ipdu

Bflrlrgrsu$dr A News itern appeared in the 'Hindu' dated 22-03-2024 entitled'Felling of 234 tree on century old colleg$ campus disressed ma.ny in Kashmir.

In r*sponse t* this * team comprisiug Distrtct Officer, pCC Srinagar, I/C Airlab
Regional otxce Kasfunir, JEE District Srinagar visited the college on 0s-04-2034. Thec*mmittee submitr*d its report rrid* this sffrce. N$.

Vide this dtfr*e No. PCC/R$K/PS/2*24135? dated 07-04-?s?4 a tuctual reporr
has been so*ght.from Frin*ipal Amar sirrgh college cogji Bagh $rinagar.

Principal fun*r Singh College Srinagar vide No. .ASC/edul.?4glT dared:,0-CI4-
3034 submitred ilre report which iJenclosei as &nnexure A to this leusr.

The report reveals as under:_

I. These popular trees were pl*nted in lg64 in the c*ll*ge carnpus"?' These trees u"ere being old and are possessing the threat tolife and property. College
administration was receiving the regular .un [l*iots frorn nearbl.o-ighbuurs fro theseold trees.

3" Coll*ge Aclministr:ation has taken the matter with the Soeial Fo*stry *epartment in?018-19 and the trses \rysre numbered and put to auction by J&K $tate Forestcorparation vide an open Aucti*n No. a99-jtslcoMn'.riircys il; iilsl;ir.
Th* bidding process was hampered due to lockdown (Covid- l9 pandemic)

4" College Administration reeeived subsequent complaints fi-rrm the &cul1y and students
abaut the ill etlects of poll*rs from popular trees and danger posed by these aged trees
3 tfue calnpus. C*llege Adrninistration took the *u*t*r with Social ?or**rry
Depxrtment fbr their expert advise and fresh assessment in tenns oi rr**t* of trses inthe campus' $ocial *t9oty Department listed ?34 trees f*r aucti*n that includes fbod
no *f Popular rrees (Robina WilloN,].

5' Auction pfi)*sss was sta$ed through J&K Forest Developruent Corporation alteretbtaining the Departmental per:nission from Higher Education D*p*rtm*nt. Auction
rvas conducted an l2-i)3-2034 by J&K Forest Development Corpr:r*io,, altxr fugiliiggall the codal fonnalities and following proper procedure. xy now 160 pr:plar trees ourof 182 numbered have bee* felled.

6' College has tak*n a rnassive plantation of 500 Cedar in r**ent week in collaboration
with Social F*restry Department.

Conclusion
i] l6s old Poplar Trees out ot'182 has been cut down till norv.

Th* photographs encl*sed reveals that iterns are foilCIw from
inside and were really threat to the Iif'e and property.
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ii)

iii)

Proper procedure has been adopted b,v the college
Administration in their t-elling.
500 cedar plants have been plantation by the c*lrege
Administration in ree,ent week.
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Photographs of Gedar Trees ptanted in the Shri Amar Singh College, Srinagar

Lat 34.061542"

Long 74.808716"

eifiii eii[, iarvatiar tlasar, $ha0d,190008

PM 6MT +05:3C
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Sinaga', nrl, null

29, Gogji Bagh, -a*ahar Nagar, Srinagar, 19CCC6

Lat 34.0535'

Long 74.833152"

i6jc4j24 l2:29 tM GUT +05:3C

I e rs uap camer.a
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Anur Singh Cdlege Lane, Gogii
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Annq*w..y-( B lGovernment of lommu & Kashmir, H igher €d ucot ion De po rt me nt

Arnar Singh Collego
NAAC RE-ACCREDITED GRADE _B 

{;c*q,.,clusre R UNrvERSrry sRrNAG,qR *-=* . .I**]
ffrrl{;r{rd

ca, No: e41e064621, ph:0rs4_23rff]if:Hlfflr-g1g1",.3rr 
.;.;;;,,;;,,,,,,n*n.o,*r0.n.,"

No: ASC/edu/ 24/av 
(emair: nodalprincipalkasnmit@[-aiti"iil-'- " ';; 

:2A/O4/2024
I u Allotment order was issucd to sLrccessful biddcrr by Divisio.al ManagcrJKFDCI- VidC NO : DM/FD CL/PPW /LCASE/548-46 DAtCd :26/A21202a.(Copy cncloscd as attachmcnt _ tSj

19A committcc of scnior Faculty of college was formcd to rnonilor/oversccthe process of felling of auctioned trees anc{ prcpare a dctailed plan forplantation of soO cedary'and other 
"o.rif". veritics vicle No :ASC/BDU l/241432 Datcd :2/o3/2o24. {copy er:ctosccr as artachmcnt-16).

20 Trec auction '"vas conductcd by Iiorcst Devclopmcnt corporati,n jn Amarsir:gh collcgc and conscqucnl upon that cutLing of willow 1 ltobina ancjPoplar trees was donc undcr duc prciccss of law.

The process was iniliatcd in2018 and aftcr thecovid period was over it wastakcn up a frcsh in the intcrcst of student safcty which \rr'as getringcompr<imised mainly oil account of aged trees. The mzrjorir.y of thcsc trccswcrc hollow at roots and withercd ai top ancl courd rrare caused anycatastrophic situation as they were r,n both sides or main walking path from()a.c to heritage b.rilding. on a rainy dav a colreaguc of hours who ishcading a city collcgc prescntly had * *"..o* escapc as a major portir:n of a1.rec fcll on bonnet r:f his car whiic he was in lhc car.
LJndcrstanding lhr: in:porl:rncr. o[ sccurit5r 61 4O0O plus sluclcnts antl sfaff thr:proccss had rr'r bc i*itiatcd a frcsh ancl hnncled ovcr to (iovcrr:mcntorganizations r,vho arc custodians of trcc wcalth,
or-11' of 182 Poplar lrecs put to atuction around i 60 trces havc bccn rcllcd andproccss is going on' sornc irrcsponsiblc social mcdi;r groups photo editcd agreen picturc of lhcsc olt{ trees on collcge avcnue wilh cut clorvn ir:gs and triedto crcatc a narrativc ag;rinst thc collegc although collegr-' hacl hancicd ovcrLhc issttc to rclcvant dcpartmcnts for evaluation ancl nocdful action.

I3csidcs Poplars collegc campus has more than go chinar: trces and largcnumher of young pinus and othcr trecs

on 8th April college conducted a massive plantation of soo cedar andother plants on 36 acre camp's of Amar singh co[ege with activecooperation of Forest Department. The plantation plan is detailed withdefined locations in 36 acre campus in the rnap attached herewith. Furtheras part eif green campus college has createi s independent ll{icrn Forestclusters as aeriation lungs' college ad.ministration has replaced the wlnd

4li'a1;;.
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Governnent of Jammu & Koshmir, Higher Education Depsrtmefit

Arnarr
NAAC

Clusrr R uNlvERslry sRINAGAR
^ rtre.v r- -.:gts6q#-

ca, No: e4re064621, ph: 01e4.23rffii,1Tii:i'fffi ,l,I+xu"r{:,.rr_r 
^ 

0,,;. or;;,,,rsinshcorrc*c ac in
No:ASC/edu/24/s1,7 

(email:nodalprincipalkashnrii@grnail,com-

Dared: ZA/O4/?O24
prone species of poplar with wind._resistant species.(plantation Drive planenclosed as attachment (r?). The Geo Tagged photos of new prantationsites are attached herewith as attachment (lg)
wc arc attaching hercundcr some pictures of cut logsf roots rvhich rvill merlcit amply clcar as [o thc nccessity of having addresscd thc issuc muchearlier.(Copy of pictures cnclosed as attachment iO;
somc trees on m;rin avenuc werc fully rottcn /dead at root as rncll as trunk
il.lo__LXlf," T]; jflf: anytimc across thc main commudns rourc or coilegc

lvt: arc-' attaching an Errriclc that appcared in iocal daii"y Grcatcr Knshmirrvhich givcs thc pcrscpcctivc from ground zero and rlags thc conccrns o[sccurity that crc paramount tor salcty of staff ancl students.(Attachmcnt 20)

Attachment: 32 Leaves

Copy to :

1. Record file.

Yours sincerely

5 | t,,.r;1;

$rfrqq

Principal
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THE J&K SrArff fiOREST CORPORA TIQN
(KASHMIR,\IOR TH CTRCLE SopoREJ

g,,PEN,AUqnOIi, NoilCq.

on behali of the Jammu and Kashmir State Forest Corporation, it is
of Public in general and flre timber traderslextraction

Divisional ll/lanager J&K State Forest Corporation

The auction through open bids will be conducted in accordance with the following
rms and conditions:-

The intending bidders are advised to inspect the trees marked for auction prior. to their
participation so aE io have a correct assessment regardirrg eualitylqu antity of trees
and working conditions. Tlre concerned Divisional Manager J&K State Forest
Corporation will facilitate them in inspection of the stocks I locations on any work ing
days during the office hours

2' The prospective hidders shall have to deposit earnest money equal to the amount as
shown itt Annexure in the shape of CDR, corresponding to the location mentioned in
the Annexure, ;:ledged to the General Manager North circle, J&K State Forest
Corporation, Sopore, which should be deposited well before the auction in the office of
the General f\4airager, E>rraction, North Circle, J&K State Forest ,lorporation, Ashpeer,
Qpposite rtoiel liiver Ecigti, Sopa:r*.i, Tirr: senre shalt h* l.r-eatec! ^^ tocr,r'it! Deposit ir:
respect of ihe successful bidder.
No person shall be allowed to par-iicipate in the auctiori untess lre I sh* deposits the
earnest money in the shape of CDR.
The CDR of the bidder who will not participale irr the auction process shall be forfeite;,.
The eiigible. participarrt rvill have to offer tiieir rates on per cft/ per quintal basi;
wherever required in open auction in presence of all the bidders.
No telephonicitelegraphiclpostal bid si raii be eirtertainecl /acceptecl.
The, prospective bidder rihould have the requrred machinery liLe cranes, chain saw
u"Qod cutier, wire ropes c)lerational equiprrrent anci lrigh skilted labottr force r,vell
versed rrnd experienced in execution of such work without any .3arnage to the
adjoininr.l buildin gs /installaiions.
The sur-;essfirl bidder (H-1)shall have to depc:.it 1O0ol,of the bicJ arnolrnt in the slrapo
of a 8i.; tk Draft from any nationalizecl / scl:r:duled bank of lndia.i pledged to the
Divisional Manerger concerned, over ancl above the specifiec] earnest money,The bir1

amount has tr: be deposited within severn days ir.om the date. of auction and the bidder
shall have to execute an agreement with the Divisional lManager concerned. The terrns
and sonditions of this auction notice shall be the. part of tl:ir tigreernerrt. Cssh 1Checlue
will lot b*: accepted.
ln r:ase, the successful bidder does not depos;lt 100% payrneni within the stipulatecl
tinie. itt addition to forfeiting tl're earnest money, action may bre initiated agaiiisi the
tinrber trader as per terms and conciitions of auction notice.

ction of the marked trees of poplar in standing forrn (in-
basis of "As it is, where it is"shall be held on 11-06-2019, ,:t 11:00 (AM) in the

Extraction Division
The details of locations are shown in AnnexurB-,,A,,.
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4v,/
The security cleposit of the successfr"rl bidcjer shall be released after the successfulcompletion of vvorr< within the prescribed tirne schedure.
The standing trees as indicated in the Annexure are dr_rry marked and numbered.The successful bidder is recluired to fell the auctioned trees and rerrove convertednraterial within stipulated tinre period as indicated in the annexure from the date ofcommunication of the sanr';tion, Extension of time period cannot be craimed as amatter of right' However' under special circumstances, the cl'rief General Manager(North), i&K sFc may consider thn grant of extension in ure tine*;il;il; .*;",of two months maxinlunr that too depending upon the situation and scenario of thelocation' Fllrther extension, if raqr.rired in time period, shall be allowed by the ManagingDirector after due recomrr']endation from chief General lVlanager (North). Any stocksleft at site after the end of the working/extendecl period, shall be treated as theproperty of the State Forest Corporation and disposed off accordingly, for which nocompensatiorrlClaim shall be entertained/accepted.
The successful bidder is required to immediately remove the purchased stocks fromtlre site ancj shall not be kept stackecl on the road to avoid any inconvenience to traffic
movement.
The successful biclrJer shall have to olrtain Form-zs from ttre Forest Depafimerrt(Territorial wing), r,vhere ever required under Land rransport Rules, at his own
responsible,
Once the offer of the highest bidder is accepted and the acceptance is comnrunicated
in shape of sanction, the contraci shall come into force and it will be obligatory on thepart of the succes;sfur bidder to furfiil the contractual obrigations.
The state Forest corporation shall not be responsible for any cramage due to
detention/haltage of trucks for whatsoever reasons or for violation of L.T. Rules. The
contractor shall be liable for c,i*il ancl / or criminal prosecutiorr under l..w {or negligence
in executiorr of work leaclirro tc. any untoward incident.
The successfril bidder sharl ha're to use the standard toors a'rd equiprnr:nts, requirerjfor extractiort worl<s at his ovl.,n cost and without causing danrage to Otherinfrastructure' e.g' cable lines, electric poles, teiephone lines Government and public
property.
The watch and ward of all rnaterial I nrachinery shall be the responsibility of the
Contractor i Agency.
The entire sales covered under this I'lctice are subject to Taxes i.e (GST, and ot6er
liable Taxes) applicable Under rLrlss, as such the bids quroted should be exch:ding altthe Taxeri.
Only PAN Card Holders shali Jra(icipate in the auction process.
The auciiorr commiltee reserves the right to accept or reject any bid r.rrithout assigning
any reasons or notice.
Any otiter information that may be required by the birJder can be had from the office of
the Chief General IVanager (North), J&K State Forest Corporalion Sopore on any
vuorking day tlr.rring ilre office hours.
Atty 616st condition(s), if founcl necessary, the same shall be annr:unce6 separately
before opening of the hids.
ln case cf any dispute between the state Forest corporation anrj the
purchaser/successful bidcJer in respect of any sale covered under this Auction f'lotice,
lhe decisiurr of the lVlarraging Director, J&K State Forest Corporation shati be fii.rat and
binding on both the parties.

10

t '11

12

13,

14.

15.

16.

17.

18.

{o

20.

21.

22.

23,

24.
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ln case the auctiotl date is declared a holiday or any untoward situatron arises due toany etrentttality/circumstances, the auction wili be held on the following working day a:rthe same venue and time.
The auctiorr committee reserves the right to accept / reject any bid without assigningany re.lsons thereof.

9e
.A Wani)

13.

,A

(hr

General Manager (North)
'NO: - 4gg-510 tCGtl,t/N/SFC/S Dated: - 29105/2019

,Qopy submitted for infornration and necessary action to the:_

1

2.
3.

Jammu.

necessary action to:-.

Forest Oflicer Social

Asstt.

in referencn
President'i imber

7, Copy to lncliarge Website for uploading on officialwebsite of

iNorth)
Forest Corporation,
Sopore
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* AnneNu r*-&
Annexure to the Open Auction Notice issued vide this oflice No.499-51O/GXINISFC/S; Dt 2g-0S-2019

read with abbreviated en a uction No. 5 1 1 -22.1 G\AN/SF C/S Dt. 2 9-0 5 -2C11 I
ltr Name of Location No of

frees
Apprx.Sfnd.
Vol- (ln cft)

Reserye Rafe
(per Ctt)

Apprx.
Contract Value

Earnest Money
(ln Rs.)

Time allowed {or
completion of

wark
01 Rs.48.AA0/- 3Q days

02 Rs.52,A00/- 30 days

NQ Rs.73,00A/- 30 days

04 Rs.69,000/- 3A days

NE
Rs,6,A00/- 15 Days

a6 Rs.3L000/- 30 Days
a7 Rs.44,0AA/- 30 Days
AB 45 Days
a9

Rs.
Rs.1.;19,000

10
60 da

11 Rs.2'i,00C/- 15 Days

IZ

4a1J

t4+

Rs.l i,0AA/- 10 Days

Rs.4',000/- 1 0 days
t0 Da

15

National Highway from Narbal
to Baramulla, from 15 KM to 30

165 1 5923 Rs.23,88,450/-

National Highway from Narbal
to Baramulla, from 3'l KM to 38

Km

158 1 TOBB Rs.25,63,2A0/-

National Highway from Narbal
to Baramulla, frzm 39 KM to 46

177 24350 Rs.36,52,500/-

National Highway from Narbal
to Baramulla, from 47 Kltrl io 54

Km

194 22876 Rs.34,31,4A0/-

Forest Range office Manasbal, 21 1 829 Rs.2,74,350/-

ora Channel 442 11 Rs.i50/-
per cft

excluding
faxes, ii any

Pattan 428 Rs"21 400/-
Jahama 1A2A 47900 Rs.71 I
Chakla Baramulla 1034 62900 Rs.94 3 000/'-

Amar J

SFC Sauz Mill Premises i18 7769 11,6535A/-
Sh

R & 8 Division ofiice Sopore 46 4i 46 Rs.6,

Dak Bun s 58E a
16 I 233 Rs.1,84,950/-

Conseruator of Forests Office
Premises at Sopore acljacent to

13.1 271 1 Rs.4,A6,650/- Rs.9,0001- 15 Days

li

$eneral

r?
{Northi

i

202- . X.idaus-

R&8 Guest ilause v'latlab
Sopore

.S u b..D i strict-H.ospilal.S a Dore -

Rs.7
1 4600

\i
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G,"lvernment uf jarumu & tr(ashmir
OFFICE OF 'I'TIE DEPUTY COMR4ISSIONER SI{.IhiGAR

1. [)u11iltr, (.rltttttt,ssrur),.'t'])l'iniri?;lr ior'li,;'.,(.rrrt'ol irtlgt-nrittir.l
,!. Drst;.rt:I Soci;rl Furcsrr0t,i ice;. !i:r irr I0r.rLrirtii;:t ill]ci t][:( r:]ssill.-\, (ir t.:()li.

*. 1a,t^*jta-rv 
7 at'ufn tS-- tnlwr^e&*+-Q a C*r*',!{;**t Cg, .

College

No;DCri/5urvr/Gril Ey /ns f ryy -it Datecl lD. rss-zotg

sttblect:- Application fct'crrtting clown of l{ussian poililr'f rce:; *t Arnatr
Singh College Srinagar

(ir'

ir'ritlt l'espect to rhe subieci citecl aborie a complarinl i.s leccivecl

at ji(i( Governor'.'i Cirievattce Portal. ln tlris contrect.ion, lt'i.s t,o inrirrralerd tli;tt
llrc i:ollett serrds oI ti:esc trees are c;ursing variorrs hc;ilt]r r,r:lartccl 1;r,obler,li.
lo tlrtl pirblic ilr (lcrlr-:rai atrcl strrclents in 1:articr-rllt,;. 

'l'hr,:rcltrre, y()ll al.0
i'l:LlLlusi.eti :o looi< iiit0 iiie r-'1ai:Lui" oipr'iir're iiLibiic rlirri.rr'n iiriLi l;ritc iiitrneci!ar.e

liCcessilr')/ ttclioll irr this nlitl[er wilir in[ima[io]r in tlrr: r..l"ratte r-.

Yt u r':r tiritlr {'Lri Iy

$h{.lpdirfeg,,S}tutsruf #go,6i,o**rd

$ub t)

Cop\r to tlrt''

I

o -a L,

Nodal O Cricvancc Ceil),
Srinagar'

CI8, \oqlwct-

I

**a.aL,-gr$ "Cr
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l-lie pr; -,ipal,
A,; r girigl Cofleqe
Qr;-rlji Ba gh, Sriha[a r - 19000s

2B Jul 202i

sr-rbject; rrrgent concern RegarcJi,g Big tvirow Trees in Frorrt of .ur 
'rouses.Dear Sirllladam,

1

1, 2, arrd 3,

to and,
llecerrt v'reatherevents,-sucir as strr>rrg wincs and heavy rains, lrave caused these trees to,lj:.]ffil:-rT,:'l;J,':,H:JJ:::Ji3; il,ffi,l??lff i,i'J"ii[:;iilX, ,,nun to unuu,"" tn"; :ffiI,illi:l ,#,,}i:Xy,,:,iil"

lf the willow trees ;.:re deemed
possible removal of the wilL:w

we kindly request yoLrr assistance in arrangirrg for tireir prolessional inspec{ion arrd

hazardouls,
trees.

ttlie tr.cersla'c tire value of green spaces ani,,lrees for the environment and the correge,s. arnbiance. r.rr:wever. safety rnrrsr
*lvruvri b* ti:e lop priurity. wi t,""t j(IirJ,.i*,,, 

raxe orir c,lriernJ'seriousty ancr *aoru"*l ,r,u ,urru prornprry.

,.tl:;li::',ilil:;':1fi:;li,lX,I'llJ-;tit-f,;i,llli"'I3ll1. your cooperarion anci acrion in ensr:rins1 rhe sarery or our honres a.ci
'Ir''ank:'otr 

fi'rvtrur attetitiorr to this ur$ert rn:;Ier, we look forward to your pronrpt response and colrairorarion.
Yours liincert--ly,

!ll3.l;r}|]il,s;te 
Amar sirrgh coilese, Gogji,Bagh-1, $rinagar, t(ashmir-UT 190008

$/o ltrloirri Abriulla
l\4ob I,Jo.9S9S461111

xli:'a,-?ii,.x,cAmar 
sinsh co'ese' Gcsii Bagh-1. srinasar, r(ashrnir-rJr-1e0008

Wlo L;.:te L'l,urriLal Shah
tuio:-.r trlc 9796475400
$Lrresh Shah
S;c _ate Chuni Lai Shah
tu,cb No. u4 tQ126010
Seni*y Shalr
S/ct ["irt,: Chu,:i Lal Shah
ivloh i!o. 7 Z(308y3$i4.1

Consideiing the ilrn)i,-rent
urge you lt> irti'j0sti flie

ilfii'''.|.j;j|;.,||,{;,ra sinsh coilege, Gr:sji B;rgh-1, srina..sar, Kashmir-Ur 1e0008
5r,: Letr' .lor1h Sirrgh SOcjhi
t4(rlr No. $CL:643121O
l.;lbir i(lrlr
.{1/o Triirtr liirrgh $odhi

p#*c)"r,a^k€

#u;-

grown

I
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- "'rr,rru,\u.,.0'os

Gt>rrt of ]annrnu'& KaslunjrOffiee of the Tjlire*.*;Flrgl colrese
Uluster Univer.sity Srinfra,. - ,

6ogji Eagh, $rimag*r_rgoloa g * E)
NAn.C4cCREDITEDS

r lt\r,irrilIl)rfl tur$..tI

,k

E-mail:

I'el No: AW4-23|OZZ7

in
l,

The Divisional Forest Officer
Social Forest Division
Srinagar

subject: urgent concern regarciing the olil withered trees in Amar iirngh college campus

Sir,

with reference to the ernail i'eceiited from the civil society, GogjiBaglr, srinagar, I r;ould like to
draw your attention towards the following points:

1' Arnar sirigh-College has a large number of trees (oid as well as young) in the campus.
However, rnost of tlrese olci trees, particularly the Willows and populrrs have almost
withered and have centrally beconre hollow.

2' l'hese withered trees along the campus periphery and roads of the carnplrs often break
whenever even the milcl wind blows, causing a potential risk to the lirres around.

3 The residents of GogjiBagh have also expressed the same concern through an E-mail to
me that they apprehend a significant threat to their lives and properly due these trees as
their branches often fail down.(copy of Emarr attached).

4 The Civil society of GogjiBagh further recommends the removal of these trees to ensure the
safety of their lives and property.

5' As such, you are lequested to kindly sencl a team of experts who can professionally assess
the level of danger posed by these trees and can suggest a proper method to cleal with the
issue

Yours sincerely a
:

i\,i
I i',t\ .i .,-, I
I .::-.q'-l ../,i l;. ,lli .l,' /\ .\ "':r\.r' ,''.i..'.-r,,'P.rd*'Sheikh Ajai B

60
a

' 
No; ASC/rdu/:s/ i11fl{

f)atecr: n{l -. C,/ -ii a Il,;5

" .: il'-'-.J...-....*
asntr'

PRINCIPAL

Copy to
u Convenor, Coller;e Development Conrnrittee
u Con,;enor, Landscape DevelopnrentCornmittee,
* CivilSociety, Gogjibagh with reference to your Email
u Coordinator, IQAC
n Office record. !') \

^/) 

d ?<

/i -r-o - "y\4..^yv4(
\f n7 /h

+\tl.."nLr*$- €1

Wcbsire:

n

.1
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t
Assessrncnt doc.

l-hat as per the provision of SPlantation Ru/esJ and as per fhe
(Sacial Fr>restry

reporUrecomm en ol the committeeconstituted by the Goyernment of Jammu and l(ashmir vide Govt, Order No:470-JK (GAD) of 2022 dated:1 A 04-2022 in writ petitiorr (Civi l) PIL No:04 of 2022 tifladAzra lsmail V/S UT of iJ&K and othe rs. the NDC, valuation anC fellingpermission for planta tions other than raibed by the Departme;rt of $ocialForestry is not issrred by this Depa rfinent and only technical gu idance isshared as anrl when required.

l-lence, submittecl for favour of your kind perusal and appropriate aciion atyour en lease.
Encl:-

faitlrfully

Divis Offlcer
Division

Srinagar

That regarding sops the concerned departmenuirnprementing agency rnaykindtv be ciirecteci t6.turrow;;;;;;;;,! .,,ocr" (ciRi ;;'il" oasis or, ,:rs ir iswhere it is" afrer oetting ttre reserve iaje,tom nor# duullop*unt corporaticilLirnited, The char.g*s ciassu"irr.ni [itt i, her*wi thenclosed.

,l
t:

I

orygp oF TrrE rrryrsroNAr., FoREsr oFF.rcER

^ ry{ i',,in,ou, 
**"io1:"dd;'iiou o,*uroN 

'RINAGAR\zf1ar Singh colrege,
Dr{nagar.

Hro,ffig-fllsF/ssr-20 
Datecr: -q&lafuzaza.

.::"' J,Jt?ffi;:ffii:: REGARDTN. rHE oLD *,,,ERED rREEs rN AMAR srNG
KEF No: ASCiEDu/ZS/1118 DATED: Zg.0T-ZO2g,Sir/fdadam,

ln context ,o.t!* ,?g.u* cited subject uncrer reference, r<indry find enorosed
3iffi%t:,,t1;r: 

s s e s s m e n t I i,i o; ;54"N; ; k* ; ; ;;; ; ffi'il=, h u p re m i s e s o r A mi r

f9r, iTqerg iate. cc m-dh n.ce to the i -
Rhngb Officer Social I'o6!it-Hli.,.
No:227 / SF |ROS- 1 0 Datect: o s-bo"ioz"g:

Srinagar. This is in reference tu your

XXXXXX
Diriisional Fcrest Oificersociat Forestry Division

srlnagar.

1.,

"cr'd1-

I

i
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Government of larnmu & l(ashmir

Hig lrer Educalion DePartmenl
Civil Secretai'iat J&K-

The Principal,
Amar Singh Colleqe Srinagar .

Nol HED-PLNG/ 113/ 2023-03

Copy to the:

r 1. ". ,1' 
r', ;\ ,1,r / , ,I i "--'

Subject: Perrnission for auctioning of PoptarlWiilow/Rot:inia and other trees

, in and around the campus posing threat to life and property;

auctioning through l&K Forest Development corporation.
Sir,

Kindly reier your let[er No. ASCIEdul23lLtg3 dated 02-1]--2023 regarding

the subject citerj above. In lhis connection/ I .am direded lo convey- the

authorization of the competent authori$ to go ahiad with the e-auction of the

trees on as is r,niirere is bnsis after fulfilllng ihe required codal iormaliLies'

Dated;2&1:-2cz.3

Yours failhfully

Higher Educaticn

Private SecretanT to Principal SecreLary to Gor,'ernment, Higher EducatiOn

Departmeni fr:r iniornration oi the Principal Secretary'

A&CL

1,.

)<J'-

i

I

I

ffi Scanned with OKEhI Scanner

t'
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Government r:f Jammu & Kashmir

@GFBee <-Pf
;fu6p1@r s

C]^u s&er t-Imtri'<ersttq
Gogji Bagh, Srinagar-1. 0OOB (J&K)

Tel No:0194'2310227

Fax No:0194"2311674

The Divisional Manageq
J & K FDCL, Pir Panjal West,
Ext. Division Budgarn

Subject:- Auction of old withered trees at Amar Singh College Srinagar

of higher authorities thereof.

References:- t . ttris office le-ter no.ASC/2284 dated.2a.n.2023.

2.HED-PLN G I | 13 /2023-03 dated'28'12'2023

Sivision
I " ilt,
I

Sir
In continr-ralion to this oftice letter no refbrrecl above at s.no.1it is to inforrn the

unclersigned is.in receipt of the oennission relating to the captioned subject as

conveyed by the Higher Eclucation Department vide refet:ence at s.r:o'2 above. Nolv

i, light ol this the auction pr'ocess in strict compliance to the codal formalities and

rules governing the process may kindly be started forthrvith and all detailslfoilow up

i; frrrtherance to this be intirnated to the office of the undersigned.

Yours sincerelY

(

Copy to the:-'1. 
Malaging Director,J & K FDCI.,,JammulSrinagar for infon-r1ation'

2. DireclO, Fino,'r"*, Fliglier EducationDeparimenr, Civil Secretatiat,Jammu'

3. Director Planling, Fliglr*. Educalion Departrnent, Civil Secretariat,Jammu'

4. Director Colic-gei I-Iigher E<iucation Depafime*t for inforrnatio*.

5. Convener collige Arlrctionllandsca.pell)evelopment committee for information'

6. pS ro the pri^cifid Secretary HED for the infornration of Principal Secretary'

7. Office record.

E-mail: principal@amarsinghcollege'ac'in
Website: www.amatsinghcollege'ac'in

'.WffiMBM
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I0sI tte

South Ext. Circle
Anantnag

,
A(itti,

The

f' {:i} .i,

|:r nr rrr rr l{a sh rrr i r lto rcsthffi itlr,.,., o,., r co r-p o ra ri o n L i rn i tucl
Office of the Divlsional Marrager (pp West) Division Buclganr

Fax /Phong : O1951.?55653

Noi Dared; 01.01,2024

Consenf for auctioninll 8( extraction ol Willow and pnpular trees in Anrar Singh Coltege
Srinagar Camprrs.

Sir.

Apropos to the supra cited subjecl and in reference to your lefter l'{o. l 256-
dated; 05.11.2023, it is submittecJ that this office harj clirected Range lulanager

Range Yousmarg for on spol inspection ol the site lo ascertain the factual position with
regard existence of the above menlionecl broad leaved tress on the location. RanEe l',lanager

after dn spot verilicaliorr in his report has submiltecj that the broad leaved lrees have
been duly
correct.

enumerated by the Soci;'rl Forestry Department and the aslessrnent of said Department is

in response to this office lelter trlo: DM/FDCL/PpW/Lease/ 410-13, dated:
09.11 the principal Amcrr Singh College vicJe his lefter t]o: lrSC/2281 datecJ: 20.12.2023 has

Prof, Ghulam Mohammad Nengroo, Fssociate Professr:r Chenristry as menrber of e-
(copy enclosecl).

vide letter No: ASC/2334, dated: 79.12.2A?3r the Principal Amar Sinclh College has
lhat he has received pernrission for removal of broad leaved trees r;ncjer question through
e- Auction by the Higher Education Deparrment (Copy enclosed),

such your goodself may proceed wilh conducting oF e-Aufiion in the matter as per
in vogue of lhis Corporation.

FDCL sl Di
Pir Exl.

of Forests / Managing Director, lSrK FDCL, Jammu lbr

Sri nagar for information.

I
,,1/1.,

t

t

t Lt
IL"I

.''?.L'-
Nl,\"

I

I

l.lli(

Copy to:

proceddre

'll"i

Budgam

(1) I rhe
information, Please.

4
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J & K Fo re s, O o u."-lo 
I: rn e n_t C o rp o ra ti o n L i m i te dKashnrir Sourh extra.11r.1n I,rr,"lir.rnag Ar:antrrag

a-E_aBEylAlEp*au ef LQ N _tLu|]sE
I

l

I
I

:

j

t

I

l;or errrcJ on l:elrall of Jantrlu ancj l(ashcorporation Li*titecl it is lre.eby notii.,ed ror i^forna,,".';f ffit:,'rT#:Ijtimber dealers in particLrlar ilrat the sale of markecl poplar. rllillor,,r & Robinia treestlrroLrgh open auctio, r'rn *re basis of "as is wrrere it is basis,, at Anrar sirrghcollege Gogji Bagh srinagar as per rrerow cliven cietairs srrail be hercr in the

ffil.,::t 
of Aittar sirrgh college Goglr tlagh s'irrerear on l?-&?..a,eg ,r , 00

I Nanre of tire
J iocation

i

lspectes) i trees Volt.rltle
. Reserve Ear.nest ; periocl ol :

Rate [VlorteY i conrJ:letiorr
reclLrir*J rvork I

' i-,-_.....

Par ticular
s

\ /illoW

Poplar

No, oi,

52Frcmiscs of

$rinagar

357.75

'1 23 6601.1 3 150.00
per cft

59 3 5 0,26

| 15 clays j
i

Rs. (trorn lhe claie
t2000.00 oi issr.re oi

allotmerit
I ordeQ I

I

I

,, Total
i*.-*- 234 7309.1 4

t..*,.
TQrms and Concjitions;

1

4.

{ Cr;a u'(&

i

t

1.,irt
,

I
l

11 IttIIi--"*-ii;.2 
: lloplar
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5. 'l'he 
brds sltoukl l-re quotecl / offer.pri i^ r,,,o^ i* -... 

\ 
'l|)y^ wish to ue i,e*enr No t"rug,..pr,il',.,X,I,i[T_[,lifj::;;,ll,i,l,,,o,,ers r,nrroS The succi':ssfirl,(higlrest tioJr'rnr, ha,re to ,r*polit 2soro of the bid anrorr.rton spot i, ihe sltapg.. of a Barrk rl,l;rft fror, 

",.,, 
,ril"rrizecJ r scrretrr.rr*cr i:a,h or

, 1i,T",,il;':T:-Ti *il.;"*1i-?,:,'"'"r,,rent corpo,.,,o,, o,*,. 
"'n,r"ninu* *,*7' r'rre successrui bicicJer sr*r, ;r;;l::tl;:ffi:Til[: 

A;:n::r"or rr,uvalue witlri, sjeven clays fronr tlre sJate of aucti.n ,, ,,.,* shape of a Ra,k draftfrr:r'n any, naticnalizeci I sctieouteO f:ani< of lnclia pledgecJ lo.J&K ForestDevero;:r.e'1 {rr:rp,r*tron o,,ti'r,.,a, rrave to e"ec,te a,r ac.lreerlent urirr
.r3ffi"jll .:.;l?,?;1,:7fi:,i,j::,, r:xrr;*ion ni,is,on rlriciganr l,,n ,,, ,nuI rn case ,re tr;rv rr a,rcrio r ,- - n,,,,.lJ,l;l;,r|)'j',i;n,; I:,lli:;ffi:.,r r,:any eventuality I cir.cunrsta,tces, the r.ruciion rariil i:e lrelcl on the followinglworkin'q clay at llte sattte ven.re a*ci tirrre. rn case is not co*pretec, on a singr,sday. il rviil he extenclecl to the next clay.I 'll're 

Forest De''ie.royrnrent corpJrr,,on ,"rurrres ilre riglrt to ,ccepl or relecr anyoi'a' *re r>icrs rvitltoLrt assiqrrirg a*y reas0's ,-rereof.

I

I

I

!

:

,

I

I

i

I

ru o, l8#f:3.{*-ic r,,i,s,F D c / H rs

Copy for inforr"nartion a{1d necessar.y action t0 the: -

-e{i-
r {FlnDous A4.rvrao urn)
G ExcHal &{ar.racIrr 

{ Sourt.r)

0a1ec,, &$--.",u,,zoz,r

I

.t
l-

')

J.
4-
5-

1

6-
cl

fulartagi,c; lJrrectr:r' J&K Forest Doveloprrlerrt corporatioir Linrilecl, Jernrrnuclrief AccoL,nrs otficer, tali nlli. iu,,n,nr.,Prin cipa I Ar: r a r S in glr C,ol lel.c; e tr"l]lr a g f., S rr rr.: g a r .
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Government of Jammu & Itashnrir
Office of The Principal Amar Singh. .i,

€. ,.i' ege
(lluster University Srinagar
GogiB agh, Srinagar*190008 (J & K)

Ii-nlilil: pl.iti$ill*lGl.nnra rsinghcoU,ege."ar-i&
Tel No; 0194-23t0ZZ?

NAAC ACCRBDITED B lVebsile:

I{o: ASe/Etlu1?41 2,q q
Irrtx No: Ofli[ZltI674

Diftccl; fo -ne - 2ozL{
Subiec&Auction of poplar tree/Wi[ow/Robinia & othertree in and around the

chmpus by the J&K irorest Deveropment corporation.

Ref'erence: - 01. HED-ptN c / tLZ / z,oz 3-03 Dated: z}-rz -zozz.
02. LBZ -Z 6 / GIvI/ S/ f DC I Hr g, Dated: Z4-O L-ZOZ 4

or{er

Pnrsuant to authorization fornr. competent authority and auction notice by
Genera.l'Manager.J&i{ Fi:rest Development Corporation, prof. G,M. Nengroo,
Associate Professor as member of the auction committee anci prof. Abdr,rl
Nayeem I(han , Associate Professor as staff secretary of college, will attencl
the auction of poplar, willow, robinia, and other trees in and around the
campus. The auction will be held on 12/02/2024 at 11:00 am by the J&I(
F orest Development Corporation,

ir)
Principal

Copy to:

1. Xtlanaging Director ]ammu and l(ashmir Forest Developrnent Corporation Ltd for
infbrmation.

'2. Director Colleges, J&l( Higher Education Departmen[ for information.
3. All Concerned for information and conrpliance,
4, PS to Principal Secretaryr to government, higher Eclucation r"lepartment for

inlnrmation nf the Principal Secretary.
5. 0ffice record.

e.'k-e[t]u.a'&*G'
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.Sanrmu & I(ashtmin Fo
Office of the Uivisional

Nor DM/FDCUPP$Lease/ {?o- ?,6

rest Development Cor;lorafion Limlted
Manager Pir franjal West Extraction Division )3?

, Budgarn ' . .r

.':
.iSubjectl Allotment of auctionecl marked trees situated in tlre premises of Anrar singlr cclleEe Gogji Bagh,

Srinagar.
Reference: 1. Auction Notice t\o: 1BZ4-361GM/S /FDCIllrg, dated: 24.01.2024

2. Auction result endorsement No: lgtg-22/cM/s/FDClHrg, datecl; 12,02.2024 &
t-Jo, 1923-26/GM/5lFDC/Hrg, ctatecl: 1 2,02. 2024,

In pursuance ro allove quoted Auclion resulv notice follorved by letier No. 1g2g-31/6M/lt(FDC/Hrg, clatedr 14.02.20?4 issued by the General Manager, J&l( rDC/ South Ext, Circler hlarnag,
Anantnag, AllotmenL is liereby nrade in favour of the highest tridder viz, M/S t4ohanrmad Altaf Dar S/o
Abdul Reshid Dar R/o Shrrhguncl Bandipora, for 123 No. marlred trees witlr a standing volume of
6s0L,x3 cits and xlL No. marked trees tcith a standing volurne of 708.01 euintals, locatec1 in the
premises of Amar Singh college Gogji Bagh, srinagar with follo\,,ring terms ancl conditions.

1. 'l'hat the sale of marked trees in standing form conductecl through open auction has been accepted by the
highest bidder viz. M/S Mohammad Attaf Dar @ Rs 315/cft & Rs 350/ enHs. on .,as it is where it is basis,,
and in no circumstance can J&K FDCL or Antar Singh College Gogji Bagh, Srinagar. be hekl responsible for
any shortfall in expected oir$urn or revenue accrued by lhe higlrest bidcler.

?' That the allotment is vaiicl lor a period of 15 ciays from [he date oF issuance, failing wlrich earnest mpney in
the shape ol'CDR as lvell as lhe bid arnounl depositecl by the ltighesl bictcJer shall be subject to forfeiture.3' That in no circumstance shall the bicJ amount cleposited by the highest bidder be rel'undable in the event or
failure crf the bidder to execute the allotment within allored time pcriocl.

{' That ar':y loss/damage to the auctionecl nrarkecl trees or its outtutn/ during execlttion ol' lhe allotment, shall
be tlte sole responsibility cif tlrc bidder and in no circurnstance can l&K FDCL or Arnar Singlr College Gogji
Bagh, Srinagar be held responsible or liable to such loss or Carnage.

5. 'l'hat all olher terms and ,:r:nchlions of tlx auction notice/ agreement shall be acceptable to the highest
hidder and acceptance of this work order shall conslrue that sarne have been accepted by tlre highest
hiddcr.

.r ),s$>,

.6*'f

Copy to the:

(1) t'larraging Director, l&K FOC|, Janrrnu for favour of information please.
(2) FA & CAO, l&K FDC, Jammu for infornlation,
(3) General Nlanager South Exi. Circle, J&K FDC, B$bhera (Clrairn'ran Auction Committee) for inFor rnaticn.

,.pYfiictOal Anrar Singh College Gogii 8agh, Srinagar for favour of information. l-le is requestecl 19 authorizev lvliS Mohd. Altaf Dar the highest bidder to execute tlre allotrnenl after fullillirrg ttre necessanT ccdal

formalities uncler his super,,isiorl,
(5) Divisional Forest Officer So::ial Foreslry Srinagar (-lree Cfficer) for inFormalion and necessary action.
(6) Depu\,General Manager (['&p), ]&K FDC, Jammu ior information.
(7) M/S tlohd. Altaf Dar S/O Abdul Rashid Dar R/O Shahgund Bandipora (Highest

3r/ t-
m96eqjer, J&K FDCLDivlsional

PirPanjal West Ext. Division

Budgam
Dared: 26.02.2024

J&K TDCL

Ext. Division

)

v 7}C1r-.d,uu*.* 
j

I
Budgam
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Government of Kasl:mir

Office of The Princi r Singh College
Cluster University Srinagar
Gogiillagh, Srinagar-l90008 (J & K)

iuft'XdbilBiti$rlf"{iqf:} Wt bsi te : rvwrv' a n t rt rs i n ghg o l l egs' rr t' i n

:

%. b ,.j,

' E-mail: printinal(Oa mars,irrshcf l!.tge':lg,irl

Tel No:01!4.-231{}22?
D,rtetr: 0p{a3*,1AR

i
i;
'I

I

,l

;

No: A$C/Etlu/zal q3&

SubiectAuction of poplar treelWillow/Robinia & other ffee in and around the t ' 
,,,

camplts and donstitution of Cornmittee for plantation in and around Campus' '

o DER

Ll

t
I

I

I
I

In Continuation to the earlier process regarding the above cited subject, the final p rocess of

cutting ol trees nec,cls proper supe rvision. Accorclingly, the team comprising the following ''

rnembe rs will oversee the 'ctlfting of trges strictly as per contract order no'

DM/FDCL/PPW/LEASEI 540-46 Dateri: 26.A2,2A24 issued by the J&K Forest Development

Corpo ration, Additio nallY. they will monitor any potential da-nrage to college property

promptly rePort .such inc idenfs to tlje unclersigned, Furthermore, they will supervise the

process of transPorting the cut wooci out of tire college prentises in terms ol isstting gate

and

passes.

ln view of the cutting of aged trees the committee is tasked with preparlng a

detailed ;geport for fresh plantation to have a green Camptts' I'he Committee

will identify the agencies who can support this initiative and further rvill plan

an<l arrange plantation drive of 500 saplir:gs of conifer and other plants they

deenr feasible for the campus

k**ctma*&-
{ A Bnsit

PrinciPal

Copy to:

l.DirectorCo}leges,J&ItHigherEducatignDeparttrrentforintbrma[ion,
2. PS to Principli Secrett'y;e"X I-IED' for information'

3. All Concerned tor inforrnalion and compliance'

sNo NAME DTS/GNA7'ION REMARKS

1

Prof, G, M. Nengioa dssociafe Professor Convener CDC

7
Prof. Abdul NaYeem Khan llssociafe Professor Convenor College

Advisory Committee

3.
Prof,.Nusrat saYed Associate Prafesso'r Member

4.

Associore ProJ'essor Member

.'.
Prof; Hilal Ahmad Lone Assisranf Prbfessor Member

6,
Praf. Tahir lqbal Lone

/ssisfanr Professar Member

A officc record

id:

'l;- o,:S
\1rv
".\J \ r.

\L\-"e''.\,!

t,

j
t,

Prof Nahida'?'un Ntso
I

,.;

l

I
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Mega plantation drive held at Amar Singh College

lrijq pli Apl osr r0td tsT I s....,* Ri?if.lir rjnili:r;

Mega plantation drive held at Amar Singh College

Srinagar. Apr B: Amar Singh College in Srinagar u,'itnessed a remarliaLrle <iisplay of'
collaboraiive eflbrts betrveen students. Iaculty and the ma.nagcnlent ol'thc institution during u
massive tree plantatiorr clrive held at the college campus orr Monda;-.

The drive aimed at restoring the green glory ot'the college as lvell as combating climate change.'l"he massive plantation drive was helcl weeks after over 200 poplars u,ere .rJ6u*n insicle th*
college campus that raised concem emong the stakeholders.

During the drive. around 500 mature ceclar trees at eleven identifiecl locatigns ryere planted
l,vithin the college canlpus.

Principal AS College. Prof. Sheikh A4az Basl,ir led the plantation drive and planted the first
Iree at tire main a\:enue which also senrecl as the inauguration of the cirive.

'l'he plantation drive has been structured in dilJbrent phases alcl on JVlonday. tlie college
esrablished six avenues and tive micro lbrest clusters rvithin the college premises.

"Tlrese areas are envisioned to act as crucial aeration lungs rvhich u,ill contribute to improved
air quality and environmental health on campus," principal AS College saicl.

"We hat'e appointed 300 str"rdents as grcen ambassaclors for these plants to ensure long-ternr
sustairrabilit.v of our initiatives and the plants." IrroL Bashir said.
The initiative gamered H'idespread support fiom the local communit_r, and the Clrief- Judicial
Magistrate Pulrvama l\'lansoor Ahmad Lone planted the first tree ola micro-tbrest cluster at
the Geography del:artm enr.
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Geo Tagged Photographs of Plantation Drive of 500 Cedar trees held on gth of April,
2024 at Amar Singh College Srinagar
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Cresrer l(ashmir

;.

I
Y

it

Trees are Valuable hut Human Life is lnvaluable
Bo{rrre fi[:ring or.er t]re arirrg oi pr)pl{'}.rt ilt Anlilr.sir}gh L-ollese f orrsi(ler otl:er f.rc(s
r,.. ,.'.:,ii,. r";,.,J'.,',:)i . ..'

This is in response to the write up, "lconic Poplars Trees Axecl to l)ealh" by Dr Ra.ja Muzafar

Blrat r.i,lrich had appeared in the March 26,2A?4 issue of'(ireater Kashmir. r\s a marrer of lact.

I am sonrehorv (directll,'or indirectly) related to this institr-rtion and also am in knorv of some

lacts.

'l'heref'clre, I find it as my morai obligation to profler rny viervs betbre all the stake holders.
\\,ith this hope that it might seffle the dust to some extent which has erupted through the social
media posts. videos, tweets, re-twests etc.

I.ooking at the face of it. surely it gives us an impression tirat a blunder has treen committecl
and the vocabulary like rnerciless. rutl'rless. remorseless- unfbrgiving. heinous crime, seem to
rveigh very light comparing the ferocily and seriousness of the issue. fulyself being a nature
Iover and an admirer of aesthetics also get the t'eeling that this shoulcl not have happened.

But putting a pauss on my emotions I start divelling deep into the matter ancl come to the point
u'here I get a sigh ol reliel- that the author:ities have talten the decision optimally and have
chosen a lesser evil. Belbre making my point. I rvoul<J like to give examples of two incide,ts
to which I om (directly or indirectly) a bysran<ler..

In the year 2023, one day at around four o'clock in the afternoon r.vinri started blor.ving gently
it was a closing time. every body rvas leaving the campus. I rvas rvorking in my office, suddenly
I lieard a big sound ol'the viht'ations produced by a l'alling tree and w,lren I left tbr home. I had
to go through the oflce of Amar Singh College rvhere I saw a tall big poplar fbllen on the
single storied building of the office.

'lhere were some people. trvo ol whom I could recognize (Mr. Mohammad Imran and Mr.
Shabir Ahmad electrician o1' the college) r,r,ho r.vere frightened. scared. terified and
pronouncing the sentence" "ase lraz hache bal bal" - rve had a ltarrow escape. Actually., a big
poplar tree had fallen on the single storied office builcling rvhere Mr. Imran rvas rvorking and
Mr. Shahir was rvorting.iust or-rtside.

A{l"c[^rr,.a*.J * ? c-:
) f ,t --f. t-.e- J
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- This year in Februan. an enrpio,vee ol. the C.luster LJniversifl, (lvlr. Avtar Krishan) is an' *y*nt'itness to another horribie incicient (rvhich happenecl in front ol. hinr): that a poplar tree-'' suddenly lell on the electric tmnsmission line and then on a car which got badly tlamaged. Mr.
; Krishan puts it as a matter of lbrtune that there was nobocly in the ca, and the electricity rvas

ofrtoo at that moment otherwise nobody could have saved the college liom tjevastation.

Tlrere are some otherconsiclerations to bu takerr into account: the lifo span olapoplartree is
nol too loltg as the Clhinar (and like trees) have. '['he poplar also poses pgllen ir:fection thouglr
these rverc rvhal rve call as Kashmiri poplar- but these rvcre ]raving that cotton and that was
iloating all through campus during the season. I do agree thiit some beautv is lost by cutting
tire trees but Kashmir is a blessecl place it rvill be regained r,vithin tr,vo-three ye;1rs.

I recall hele the same siruation rvhen sorte old agecl trees rvere axed on the campus ol
[Jniversi6'- of Kaslr*rir. J'here rvas ]rue ancl cr1 from every corner and quarter but see nor.v lorv
the campus is! So. the point I rvant to make is thar cuttirlg a tree is certainly a crime hut
restructuring. reordering the campus is a revival,

If trces ale impoftant for our environnlent preservation and lor beaLitification. hurnan lifb is
more important- of coLlrsc ol- paranrou.nt importance. I{'Cgd fcrrbid tourorrow a stuclent or an
emplovee of the college tvould get han:red. iniurecl as a result of-falling ola poplar r.r,ho would
have been responsible then. I am sure the people rvould I'lood the social meclia r.vith same posts.
t$'eets and r'voulcl harre put the coliege authorities responsible lbr the incic.lent.

Here I would like to rectlllect my personal experience, We hacl a snrall kitchen gar6en in fr.,t
ol- ou' hottse. On :,1 smull patch of the garclen rve hscl gro\\n cairbages u,hich looked yery
heautiiul and irdded a charnr to the lanciscape.

One day i came back fi'om ol'lIce and saw the cabbages uprootecl. On seeing this I cer-tainly got
angry on my r'r'ife. But Istter she servecl me the tasfy cabbages in the clinper. Then I rralizecl
that m-v rvife being an arts stuclents had r.nderstoocl Charles l)anvin Lrette r tlran *r1,self being a
science student.

'l'he trees \vere vel,v olcl arrd sonte olthenr rvere ah'eady blight and I helieve rhat the college
acln:inistmtion miglrt have Ibllorryed all the legal formalities belore axing the trees.

l-laving said that. I suggest the college authorities to take as their moral obligatio, to organize
o nimsive plantation cierive and plant (at least) trvicr (hr nunrber o{'rrees q,hich ha,e [:een
axed.

The author teaches Ivlathernatics at JK Institute ol Mathematical
o\\r1,l.lot of'the organization he lvorLrs for.

Sciences. Vieu,s are authors
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